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Title: Need to enquire seizing of Rs.3.07 crore from a person in Sangli District, Maharashtra.

SHRI PRAKASH B. HUKKERI (CHIKKODI): Mr. Chairman, Sir; I would like to bring to your kind notice that five days ago, the Crime Branch of the
Maharashtra Police seized Rs. 3.07 crore in Bethlehem Village, Miraj Taluka, Sangli District. The Maharashtra Police has arrested one person by
name Mohiddin Mulla. During the inquiry, he had informed the Police that the money belongs to a Member of Parliament from Karnataka. He has
even accepted that he stole the money from the MP's personal car.

In this connection, the Sangli Police visited Chikkodi Taluka and conducted an investigation, but it is quite surprising that the Karnataka Police
had no clue about this investigation. Therefore, I urge the hon. Home Minister and also the hon. Finance Minister to seek the details from the
Governments of Karnataka and Maharashtra, and to conduct a detailed inquiry as early as possible. =& a=vr sz oo duz 3 14 arflz @t awn & /e
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HON. CHAIRPERSON: You can approach the appropriate authority.
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HON. CHAIRPERSON: You have already mentioned it and it is all recorded.



